List of Creditors under Regulation 13(2)(d) of the CIRP Regulations
Annexure-6
Name of the corporate debtor: Amishi Consumer Technologies Private Limited ; Date of commencement of CIRP: 02.07.2026 (Order received by the IRP on 07-07-2026)
Version 3- List of stakeholders as on: 14.09.2026

List of operational creditors (Employee)

Details of Claim Received Details of Claims Admitted
Amount
Amount
Amount | Amount Amount| ofany | Amount of claim
Name of Amount of covered | covered | whether| % voting of Mutual | of claim Remarks, if
S. No. . Date of Amount . Nature of . X under
Creditor receiot Claimed Claim Claim by by related | sharein | continge| dues, not verificatio any
5 Admitted security |Guarante| party? coc nt claim | that may| admitted n
interest e be setoff
D KK Emolove ID: ACT220
1 cepak Kumar 1 50072026 | 1,96,866 1,96,866 | 0%V - ; NO - - - ; - | Asst Manger-
Prajapati e
MIS
Total 1,96,866 1,96,866 - - - - - -




